KFORM-G

INVITATION FOR EXPRESSION OF INTEREST

[Under Regulation 36A(1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016]

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/ CIN/ LLP No.

Taxus Infrastructure and Power Projects Private Limited
CIN: U45400DL2009PTC187069

2. | Address of the registered office Registered Office as per MCA Records:
Unit No. 102, Vardhman Centre, Plot No. 3, First Floor, BH-
Block, LSC, Shalimar Bagh, Dcthi — 110088
(Premises already vacated)
Solar Plant Address:
Khasra No 134,140,141,143 Village Rapar, Khokhara, Taluka
Anjar, District Kutch, Gujarat — 370510
3. | URL of website The CIRP specific webpage of can be accessed at
https://stellarinsols ency.com/public-announcement/taxus-
infrastructure-and-power-projects-private-limited
4. | Details of place where majority of fixed Khasra No 134,140,141.143 Village Rapar, Khokhara, Taluka
assets are located Anjar, District Kutch. Gujarat— 370510
5. | Installed capacity of main products/ 5 MW Solar Power Plant
services
6. | Quantity and value of main products/ Financial Year/ Period Amount (Rs. in Thousand)
services sold in last financial vear During the F.Y. 202122 7.749
7. _| Number of employees/ workmen 6
8. | Further details inciuding last avaiiabie Availabie at ihe CIRP specific webpage of the Corporate Debtor
financial statements (with schedules) of provided in Point 3 above. For further details the applicants can
two years, lists of creditors, relevant dates | via email (provided in Point 13 below) may request the Resolution
for subsequent events of the process are Professional for sharing the same.
available at
9. | Eligibility for resolution applicants under | The detailed Invitation for Expression of Interest including Terms
section 25(2)(h) of the Code is available at | and Conditions specitying the eligibility criteria is available at the
CIRP specific webpage of the Corporate Debtor provided in Point
3 above.
10. | Last date for receipt of expression of 08™ April, 2023 (Saturday) latest by 05:00 P.M.
interest The interested parties/Prospective Resolution Applicants shall
submit the EOI via email and in a sealed envelope through
speed/ registered post or by hand delivery at the project specific
address provided in point 13 below.
The envelope should be super scribed as "EOI for Taxus
Infrastructure and Power Projects Private Limited (under
CIRP)”.
11. | Date of issue of provisional list of 13™ April, 2023 (Thursday)
prospective resolution applicants
12. | Last datc for submission of objcctions to 18™ April, 2023 (Tucsday)
provisional list
13. | Process email id and address to subrmit Project Specific Address:

EOI

Stellar Insolvency Professionals LLP (IPE)
Suite 310, 3% Fioor, New Deihi House, 27 Barakhamba Road,
Connaught Place, New Delhi-110001

Project E-Mail ID:
ip.taxusippl@gmail.com

Note: The process for calling for second round of intereste.

Date: 24/03/2023
Place: Delhi

bidders and the associated timeline, as

i
i
afshan Singh Anand
> Resolution Professional
‘ I/TPA-002/TP-N00326/2017-18/10931

Registered Address with 1BBI:
Address:: EG-46, Inder Puri, New Delhi,
National Capital Territory of Delhi, 110012
Reg Email Id: dsanand57@gmail.com

INSOLVENCY
PROFESSIONAL

For Taxus Infrastructure and Power Projects Private Limited (under

CIRP)
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CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: 1st Floor, 'Dare House, No.2, N.S.C. Bose Road, Chennai-600 001 {
Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi - "
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Enter a better life

on“Asiswhereis”, "Asiswhatis”, and "Whatever there is” basis through E-Auction.

2/Dare House, 1st Floor,

ROEESSION

12.96,0004{ Rupae Twehve

lash rinty six thousands

Johal investments Ltd.

ey

Office: Plot No.5, Padam Plaza, H-1 & 2, 3rd Fioor, Sector 16 B, Avas Vikas Colony, Skandra, Yojnz,
Pradesh 282007, Aurhorised Officer; Nikhil Mishra - 7380626660 and Jogendra Singh - 9557624991
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
£-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act)
2002 read with proviso 1o Rule 8 (6) of the Security Interest {Enforcement) Rules, 2002,
Notice is hereby given to the public in general and in particular to the Borrower f Co-Borrower/ Mortgagor (s) that the below described Xmm'able properties|
mortgaged to the Secured Creditor, the Symbolic/Physical possession of which has been taken by the i
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Finance Company Limited
NSC Bose Road, Chennai — 600 001.

, Uttar

Finance Company Limited the same shall be referred herein after as Cholamandalam investment and Finance Company Limited . The Secured Assets will be soid|
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4 Baroda City Circle, Navlakhi Compund, Baroda-3;
Website: www.mgvel.com E&P Dept-GoG: hitp://guj-fpd.gov.in

Sealed tenders are invited for (1) *Annual of Fire

?] i MADHYA GUJARAT VIJ COMPANY LIM

FORM
INVITATION FOR EXPRESSION OF INTEREST
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
{insolvency Resolution Process for Corporate Persons) Regutations, 2015)

extinguishers installed at various offices under Baroda city cir-
cle for the year 2023-24." (2) Hiring of Vehic1e(frailor) for cart-
ing of 9mtr/11mitr long Gider pole from other store to Lalbaug
Division store & Vishvamitri West Division compound Store
Under M.G.V.C.L. and other company as when required base
and Minimum 100 km per trip single per Nos. and to and

: RELEVANT PARTICULARS
[Name of the corparate dablor | Taxus
along with PAN/CINILLP No.

5
H

CIN: U45400DL2009PTC187069
Registered Office 25 per MCA Records:
Unit No. 102, Varchman Centre, Piot No. 3,
First Floor, BH-Block, LSC, Shalimar Bagh,
Delhi-110088(Premises already vacated)
Address : Knasra No 134,140,

17| Rdtress of the registerad ofice

y SALE NOTICE
TEE WEE T AT ) OFFICE OF THE OFFICIAL LIQUIDATOR
NATIONAL INSTITUTE OF TECHNOLOGY HAMIRPUR HIGH COURT OF GUJARAT
{An institute of National Importance) MINISTRY OF CORPORATE AFFAIRS
Applications are invited for Ph.D. admissions of June || 3RD FLOOR, CORPORATE BHAWAN, B/H. ZYDUS HOSPITAL,
2023 in various Departments/Cenire of National Institute. THALTEJ, AHMEDABAD - 380 059,
of Technology Hamirpur for the Academic Year 2023-24. i) b

Oflers e invted om the nereting bidders or i of olowng oot
and propertes o JALAN ISPAT CASTING LTD. (N LIQN, i complines o
38 AN ISPAT CASTING LTD. (INLIQN. in complance ¢

The last date for receipt of Applications in the Institute is

01.05.2023.

cable laying work under AKOTA S/D. (7) ARC For under
ground cable laying werk under FATEHGUNJ 8/D,

Superintending Engineer (0&M) Baroda City Circle
Note: Be in touch with our MGVCL website & n-procure
website till opening of the tender.

% 7 J ihe order: 03.20;
fro.(200km pemos) same on as when required base(All trips 141,143 Village Rapar, Khorara, Taluka Ariar, For details visit institute website h nith.ac.in Lit f: o
peas are inluive of ol tax for veticle and exabsive of | | | = DB it o~ 1510 b o fz'th' LLEl .
Loading unloading Labour charges (3) ARG for 11KV XLPE | |°|URLofwa CIRP speciic webpage of canbe aocessedat y Description of Properties psstPrics | - EMD
underground cable jointing work for GIDC Makarpura, ey ) % h o s ';: Office No, e‘:ls 806, A} s 580.55 1,30%3%{ 131:::&/
TARSALI & MANJALPUR S/Dn or any other ivision under | - [315aia1s of piace vhiers majonty zar, K 2 = e No. 805 - 806, Approx 580. pacasa ibaias
Lalbaug division (4) Purchase of Heat Straight | | |of fxed assets are ocated ks Anjr, Distic Klch, Gujargt 370310 z"a’a“‘g‘v“’ya Prasarak Samaj Sq. Mtrs., 8th Floor, B-Wing,
Joints cable Kit for 185 mm2 XLPE Cable G to 1S: lrstaked capecily of main 5 MW Solar Power Plant enirel Gfice, Rager, Cangapur Road, Neshik 422002 Windsor Plaza, R. C. Dutt Road,|
13573 with latest amendment, if any for Various S.Dns under 2 e T | Alkapuri, Vadodar:
Vishwamitry East Division. (5) ARC For under ground cable | |7y e o o o O A Y 29202 in tho prescroed Tom for appoinmont of Assistans P Tadodere.
laying work under vasana S/D. (6) ARC For under ground financial year The offers are invited for E-Auction in respect of sale of above-

Number of employees/ workmen| 6

Vistaar Financial Services Pvt Ltd
Registered Office: Piot No 59 & £9- 23,22nd Cross, 25th Main,
BTM 2nd Stage, Bengaluru 560075, i

T VISTAAR
FINANCE

N 'AgPE:%IX IV [See Rule 8 (1)]

N TICE (For Immovable Prope;

, The ur i MMMBBSWMVMFMH%
Private Limited under the Securitizaion and Reconstnuction of Financial Acsels and
t of Security Interest Act, 2002_and in exercise of powers conferred under,
Section 13(12ma¢wimmewm5wmxywm(mmmm.mm
Demand Notice 18-09-2022 calfing upon the Borower(s) Mr/Mrs. Vanabhai
Ajaybhai Chavad & MrMrs. Miraben Vanabhai Chavad to repay the amount
mentioned in the Nofiee being Rs. 26,71,352.25- {Rupees Twenty Six Lakh Seventy
One Thousand Th ifty Two and Paisa Twenty Fi ) against Loan
Account No, 0149SBHL00894 as on 17-09-2022 along with future interest and other

The Bomower(s) having faled o fepay the amount, Notice is hereby given to the

The envelope should be super scrbed a5
“EOI for Taxus Ifrasiructure and Power
Projects Private Limited (under CIRP}"
3th Apri, 2023 (Thursdzy}

18th April, 2023 (Tuesday)

2
11 Dafe of Issue of provisonal L of
prospective i licants.

| Futerdefols g et | i ot e ORP eV o] | [Nl Skel oMo orPast] R et i s o
?\@fblge m;; fgaiema“s Detior provided in Point 3 above, 1. | Poiitical Science o1 e shallbe reached atthe before 13.04.2023 upio 4.00.
(with sct of two years, For furlher deaifs the applicants can via email| Y " 3 3 : i
I o creior,rlevant dalss | provid in Poin 13 e vy sl 2, gm;rr:me 02 01-EWS, 01-Open PM The Tender Fom can be obtained from the Office of the Official
for subsequent events of the | Resoluion Professional for sharing the same. i» ngiEh o1 Liquidator during the office hours on payment of Z 1,000 (One
= — — 5 E;A:;nmx.s g; Thausand Only) in cash (Non-Refundable and Non-Transferable} from
under section 25(2)(h) of the Interest including Terms and Conditions. | Qreaiificafions and ather conditione 27.03.2023 onwards latest upto 13.04.2023 upto 1.30PM.
Code s avalable at e che e clotaly chrials aeinbet. | [ Qualficaion and Pay scale are s per i . The E-Auction will be conducted through
Deblor provided i Paint 3 above, 2. Prescrbed privied appication forms ara avafiable in the Cantral Offica of ion.enivida.com on 20.04.2023 at 3,30 BM. onwards.
0] [5Gt for receipl of expression | 08th Apri, 2023 P M.V.PSamaj Rs.500/- i . during 11.00 5 S D
of interest The inforesied partes Prospaciive Resolution o s okt T P ihe Company be
x ; one Xeror 5
s shall submit the EOI via Emiafd o % - i i Copy. -hnld nr\ 28.03.2023 betvfeen 11_30"A_MA 104.00. PM. f()rprospedyve/
or y i f e
Scdvess provided i poit 13 betony

o L

The complete details in this regards may be obtained from the
website of the Hon'ble High Court of Gujarat, Ah
and Ministry of Corporate Affairs, New Delhi at

hitps:/fwww.qujarathighcourt.nic.in and https:/www.mca.gov.in
Sd

Eighty Two

Private Limited (under CIRP)|

Project Specific Address: Sielar nsolvency
. 5 u to submit E( Professionals LLP (IPE}, Suite 318, 3rd Floor, ' 0. N. CHOWDHURY) IcLS
Boron) nd e ik i gnecl tal e unasne tos oen Symboe| | [© New e Hos, 3 B Uate 10032020 OFFICIAL LIQUIDATOR
izt property - g:;l; EWP,?:;.";:X Edm-’g:";;m HIGH COURT OF GUJARAT
""' oy 2023, m:i:wwmfu wl'ngM~ ;
il A Regional Off.: Netaji Marg, Nr. Mithakhali
(Rupees Twenty Eight,

DESGRIPTION OF THE IMMOVABLE PROPERTY: Af the pioce and parce of the
Inmovablo propertyin Shop No. 1176, 177, 1178 otaladmeasiing 300.20 5. Carpet

o3 Lo, 22,00 og. M. Wit undivided siare 11 an0 of First Floor of ‘Rajmahal Malf

consiructed on land bearing revenue Survey No. 118 block 190 paikee 2, T. P, scheme no

65 (Godhara-Dindol) FP no. 161 admessuring 13951 sq. My Of nonagriculral and
+ 7 8 i R Bedler

Rog. No IBBIIPADOZIIPN0A26/2017-18/10031
ly) as, Dato 23032023 Registored Aciross with [BBI: EGAS,Indec Puri, Now Debi-110012]
Place. Doty Reg. Ema ¢ dpiy
Secti 13ofthe,

@®

+8B National Highway, Near Microwave Tower, Shapar
ATU L (Veraval), Dist. Rajkot, Gujarat INDIA 360024, Ph. 02827 235500,
EMail: investorrelations@atutauto.coin

ATUL AUTO LIMITED
]

g

BTM 20d Stage, Bengaluru 55001

y tobessold, in the SCHEDULE:
#age Dindol i 1 o <
voiaa_N D’%\‘g East Bé’ ss‘rp No. 147 1o 1149, West By: Enlry & Passage, North By: POSTAL BALLOT N CE §| | Mame of bomowerls), Loan Description of the property to be sold | Secured Debt 2= on date of demand | Reservs e
Shop No. 1179, South By: StiopNo, 1175, - _ Account No., Date of Possession (Secured Asset) notice and as on 23.03.2022 which | an
Date: 2032023 Authorized Officer Pl A Ao Hnbed (e Do e herdoyliomedtiat | {3 Tandr Hofarsnos o includes amount paid by the borrowers| payable
3 pursuantto section 110and other isions, If any, of the Compani * e {
Place: Surat fistaar Fi ivate Limited| | Act, 2013 (the "Act™], read with the fu 20 23 5 the m.'?\:a g from the date of demand notice till
and Admir { %, 2014 read with the General Circular date, if any, with further interest,
Sine 15 200 S5t 0 550, UL CED Gapnt soc, sesbed el e
Vistaar Financial Services Pvi Ltd | | 1505 52552020 dated 2572071, 3075021 doves berries s assroer | | W Mansakhbhat Shambmbar Tt | AT Tt part and parcel of the Rs.10,43,869.49/- as on 25.10,2021 | is.12,48,225/-
W ¥ISTAAR Rogistored Office: Piot No 59 & 60- 23,221 Cros, 261 Main] | ax/ames’ Si202L 2 issud by Ministry of e Afars, | | Mrs. Chandrikaben Mansukhlal Jani | residential property situated at R5.3,64,800/- for loan A/c no.
76. vew.vi

iay 03, 202.
f India (“MCA Circulars),

of |
Meelings {" SS 2°) Issued by Institute of Company Secretaries of India and any

Six Roads, Ellisbridge, Ahmedabad-6.
Fax: +91-79-26560649, Toll Free No.: 18002335300
Website: www.bandhanbank.com

NOTICE CUM INVITATION TO TEND

Sale notice cum invitation to tender is hereby. given to the public in general and in particular to the borrowerfs) that the below described

irv;‘movahle property which is mortgaged to erstwhile GRUH {Now “the Bandhan Bank"} is put for sale. The specific details of the properties,
which are i

EMD 10% of the
205/4926 &205/4927 Revenue Survey No. 20 Paiki, Plot No. 20002050004927 offer price.

APPENDIX IV [See Rule 8 (1)] other 3pplicable faw, rules and regulations (including any  statutany New Loan Ac no. 42,43 & 44, TPS Ne. 10, 0.P No. £5.9,86,676.55 For Loan A/G o,
POSSESSION NOTICE (For Property) mod o thereof for the time being In force). The 2000205000426 /A, F.P.No. 8/A/2, Fiat No. 302 20002050004926 as on 23.03.2023
X ing the Authorized Offcer of Vistans i ‘Servioes Praste y secks th 3 Bush builtug area ad; ing 48.95 sq.
The e sl Sokg o A of Vistaoe Finmceiel Sfgndinary resoutions 3 set out n the potal ballot notice dsted Marcn 03 | | 201ceon9 2 et
8 e ; ; 2023 along with the explanatary statement ("the Notice®) by way of elactronte s e bultup el 76.0b 5.
ity InerestAct, nexerc Secion 13(12)| | imeans 1 remotes vetingjomy 205-1270 mts.} Shivshakti Arcade near Dilhahar
:.eaq with Rule 3 of the Securiy interest (Enforcement) Rules, 2002 issued Demand The electronic copies of postal ballot notice along with the explanatory Bunglows 150 ft. ring road,
il pgk d a statement has been dispatched on March 22, 2023 to those members whose Adhewada, Bhavnagar, Gujarat-
HrlMirs. Doepa i mbers/ List of Beneficizl Owners as received 364001
the Nofice being Re. 42,04433)- (Rupees Forty Two Lac Four Thousand Four from National Securities Depository Limited ("NSDL") and Central Depository
Hundred Thity three Only) against Loan Account No, 0250SB4LE068 o5 on ted {"COSLY) a5 on Friday, March 17, 202 T date) and The date of the tender opening and ather details for
05052022 & in 60, 3
perertaiddtn i bl . ¥ idbusines Tender form fee :15,190'» per tender for the above property, payable by Banker's Cheque/Demand draft
The Baroaert) e “; s jvn o || 10l envelopessrenctbeingsencto membe infine it avoring “Bandhan Bank Limited” (non-refundable)
Borwer() and the publs in gencral el the undersgred has (aken Physica ica are vt ion andm e m| | Date of inspection of property | 03.04.2023 batween 10.00 Amm. 1= 5.0 Por
‘ossession of the properiy described herein below S S R b . Last dat and time for receiving | 25.04.2023 up to 05:00 P.M. at Bandhan Bank Lid, Shep No. 32,33, 157 Floor, Upper
o SruetS G/ onnable on the website of the Company af tender Floor, Patni Plaza, Nr. Nilambaug Circle, Dairy Road, Bhavnagar.364002.Gujarat,
in pari i i BSE Limif ¥ . ""fgg,' 3§ India Limited Earnest Money Deposit (EMD) 10% of the offer price is to be paid along with tender by way of Bankers Cheque/Demand
e _ . joct Io the 3 raft favoring at * imited”
PR S v o e T amome Ve | e e ooty ol || P Dot fnvoring t Bardno Sk it
Sovon Lac Tenty Thousand One hundred FrtySixand Thiety One Paisa Onyjas | | 2055 3nd In consequence <ould ot receve th nokcs may segees sy Date and place of opening tenders | The tenders shall be opened on 28.04.2023 By Autharised Offcer of Bandian Bank at
; emaillDsy ticipant v Bhavnagar Branch as stated herei
¢ fon 13 ofthe Act RTAby

OF THE IMMOVABLE PROPERTY: Property No 1: All that pisce and
paroel of the immovable property bearing Shap No. G-17 on the Ground Foar,
adeasiring 473,08 0. fs. Super bt uparea 8.21.38 59, mirs. Buik up area along it
i onale share admeasuring 16.62 sqmir. In the land of Siver Plaza
consinicied on the Plot No. 1 & 7_;{)53 fo 102 of *Skver Point” situzted on the non
i i 12 i

g dntime.co.in along with signed
copy of the request letter providing the email address, mobile number, self-
aitested copy of the PAN card and copy of the share certificate for registering
their email address and recelving the notice and the e-voting instructions. The
Company provides the members the faclity to exercise their right to vote by
electronic means through e-vating services provided by NSDL. The detailed
instructions for e-w the Notice. The remote. e-voting

i o

oting have been provided i

Tender forms available at Bandhan Bank Limited-Bhavnagar branch, Shop No. 32,33, 1st Floor, Upper Floor, Patni Flaza,
Nr. Nilambaug Circle, Dairy Road, Bhavnagar-364002.Gujarst
Name of contact person(s):

Mr. Piyush Harshadrai Mehta-9879565797, Mr. Rajabhai Khimabhai Dangar-9374125752

The sale of the property will be on "AS IS WHERE IS BASIS™, "AS IS WHAT IS BASIS™, “NO RECOURSE BASIS™ and "WHATEVER THEREIS
BASIS". The properties may not be sold below the Reserve Price. The Bank submits that we hiave not received any intimatiors about litigations,
disputes filed or pending against the aforesaid property mortgaged in favor of the Bank. The It * can reds the

il irmati i section 13(8] of the SARFAESI Act. F il d conditi

i 2suring 1682 5q. mir. In the kand of
Sitver Plaza constructed on the Plot No. 1107 & 164 o 182 of ‘Siver Poinl situated on the.
non agricuture band bearing Block No. 112/A admeasuring He 1.97 are 51 sq, mirs Of

, Dist. Surat - 394; as
under East: Adjoining Road, West: Adj Boundary of Complex, South: Adjoining Road,
North: Adj Boundary of Comples

Authorized Officer
Vistaar Financial Services Private Limited

FORM NO. URC - 2
Advertisement giving notice about registration under Part | of

dmy He 157 are 51 sqmirs O mouje | | fecility isavailable during the following period:
s s Tehika Palsans, Dist. Sural- 304305, bounded fasunder| | [ Commencement of e-voting | 3.00 a.m. (15T o Fridey, Niarch 24, 2023 | the
Boundary of Complex. A |[End of e-voting 5:90 p.¢m. {157y on Saturday, Aprit 22, 2023 | invitation ta tender, please refer below:
Property i Ca8] | Al the businesses as stated in the notice is to be transacted by postal baflot o

ter the conclusion of voting period,

the remote e-voting module shall be disabled by NSDL for voting and embers

are notaliowed to vote thereafter. During this period, members holding shares

either in physical form or in dematerialized form as on Friday, March 17, 2023

{Cut-off date"} may cast their vote by e-voting. Once tha ote on 3 resolutions
" he/sh P

i

castby equently. The voting
rights of i fthe paid-up equit
share capital of the Company as on the cut-off date. A person who & not 3

Terms and conditions:
Interested parties may send/ submit their sealed tenders for th property in a sealed as "Offerfor p
Property” as mentioned in the schedule above along with Eamest Money Deposit (EMD) as mentioned in column No.4 above, by Bankers
Cheque / Demand Draft favoring “Bandhan Bank Limited” which i . in case the bid i
All the bidders whose bids are at of above the reserve price and valid and qualify up to the standards set up by
intimated in writing within a week from the data of opening of tha tender. The highest valid bidder whase bi
P e d plete inie iti ithin the given time frame.

1~

the Committee shall be
is accepted shall be offered to

member as on the cut-off date should treat this notice for
only.

The Board of Directars of the Company has appointed Mr. Hardikkumar Hudda
iCS! - A39621, CP No: 14697}, Practicing C

the Scrutinizer to serutinize the postal ballot process in a fair and transparent
manner.

On of the offer from the highest bidder by the Authorized Officer, the highest bidder shall deposit the balance amount
29g1e90ting to 25% of the bid amount of the sale price immediately .6. on the same day or not later thon the next working day o reneint of
the sale confirmation letter and the remaining bid amount within 15 days of the confirmation of sale of the property or such extended
period as may be agreed upon in writing between the purchaser and the Bank. Payment shallbe mads only in the form of Bankers Cheque/
Demand Draft favoring “Bandhan Bank Limited”.

Hotice i hereby given that in pursiance fo sub - seclion (2) of Section 366
Tiidh Gays Rereof Dit berore the expiry ot Thirty days hersinafiar o the
Registrar at Ahmedabad that Gramyahaal Rural-Tech LLP(LLPIN: ABC-
1576). a LLP may be registered under Part | of Chapter XX of the Companies
Act, 2013, as a company limited by shares.

The Principal objects of the company are as follows:

To carry on the business of direct selling, re-seliing, selling through local
merchants, franchisee, village level entrepreneurs, ¢ & f agents, buyers.
Selfers, imports, exparter, advertise for sale, 10 act as agents, merciants,
traders, contractors, representatives, distributors, dealers, stockiest and
forwarders in all kind and description of commodities whether for human
‘consumption or for industrial use or otherwise, on a retail or wholesale cash

and.canry or buy now pay lter hags, including gensral merchandise,

The Serutinizer willsubmit his report ta the Chaleman ar any2uthotized persan 4. In case the successful bidder either fails to deposit 25% of bid amount diately on the of the sale letter or
Ghapter XXI of the Act of the Company and the result of the Postal Ballot shal be decared withir fwo failsto pay the remaining amount within 15 days or any such extended period, the 10% EMD amaunt of the offer price. and er the balanes
[Pursuant to Section 374(b) of the Companies Act, 2013 and rule 41 i lusi i iod. The sai il amount ing t0 25% of the bid amount made by the hidder. if any, shall ba forfeited by the Authorized Officer without any further
of the i ized to Register) Rules, 2014] on the website of 5!5\§vc2¢:mpany at www.atulauto. m,:n(annnunmu::n:n;a = e . isions of the SARFAES]
Gonal | | 5. The sate will ba on AS 1S WHERE 1S BASIS™ - gl ot

are declared and will si

In case of any gueries relating to e-voting, members/ beneficial cwners may
refer th i i

for them 3t the downioad section of www.evoting.nsdLcom or call tolf free
number 1800 1020 S50 or 1800 224 430 or Send request 10 Mr. Ketan Pate,
Assistant Manager, NSDL at evoting@nisdl.co.in or the undersigned on the sbove
mentioned contact details who is responsible to address the grievances

retiarcs SiEeuCity odlR, T EPanty taxes ANd | of Sotiety dues etc.. if any. shall be made avariabia on the dato of inspection. Other than
‘the above, Authorized Officer is not aware of ‘any other encumbrances other than as stated above or- otherwise over the said property. All
the expenses, charges, fees and other incidental expenses including the encumbrances as stated above in ‘connection with the sale and
is ‘Sale Certific i e is . etc. shall be borne and paid by the Purchaser.

Where the amount of dues of GRUH {Now “the Bandhan Bank” as stated in aforesaid paragraphj together with ali costs, charges and
expenses incurred by it s tendered by the borrowers / mortgagor to GRUH (Now “the Bandhan Bank” os stated in aforesad paragranf ot
any time before the date of publication of notice inviting tender from public or i le certificate, no further

o

consumer durables, house-hold and graceries items, general
agri and nonagri commodiies, insecticides, pesticides, herbicides, minerals
and metals, stainless and special steels, alloys and ferrous, nen-ferrous metals,
aute parts, toals and implements, steel pipes and tubes and pipe fittings,
home décor, toiletries, office accessories, hard-ware, iron and steel
products, vehicles. cast iron, steel and tubular structural, scrap, tubes and
allied products, all i i iates, other

By order of: of Directors of 1 for the sale of asset to the bidder.
Atel Auto Limi 7 harized Officer has th iute right to accept or raject any bid wi ason atany point of time.
Place : Shapar (Dist. Rajkot) 0 ngama) 8 ilf be subject by Bandhan Bank Limited.
Date :23-03-2023 & o
Date: Bandhan Bank Limited
Place; Bhavnagar Authorised Officer
r )

Bandhan
Bank

Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,
Eflisbridge. Ahmedabad-6. Phone: +91 -79-26421671-75

SYMBOLIC POSSESSION NOTICE

goods
2nd other financial and non-financial products and ta buy, sefl or otherwise
trade and deai in goods, produce, articies and merchandise of all types and
in all kinds of description of commodities bath commercial and non-com-
mercial both in India and abroad and to develop, establish and set-up rural
and urban distribution channel or nefwork and technology platforms or act
asan and to provide advisery or for all ar any of the
above.
A copy of the draft memorandum and articles of association of the proposed

NOTICE is heraby given undar the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section
13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice to the borrower(s) on the date mentioned against the account
stated hereinafter calling upon them to repay the amount within 60 days from the date of receipt of said notice. The borrower(s) having failed to repay the amount, notice is hereby given to
the public in general and in particular the borrower(s) that the undersigned has taken the symbolic possession of the property described herein below under Section 13(4) of the said Act
read with Rule & of the said Rules on the date mentioned against the account. The borrowerls) in particular and the public in general is hereby cautioned not to deal with the property and
any dealing with the property will be subject to the charge of the Bank for the amounts, interest, costs and charges thereon. The borrowers'/mortgagors' attention is invited to the
provisions of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets.

Gompany Mmay b inspacted a the offico at “B1501, Pearhatfelt, A - b Description of (Secured Asset Date of Demand] Date of Symbolic _|0/s Amount 25 on date
BopalRoad, § AC, Aimadaad Ciy, Aimecbad - 350015, Gujrl. . | | Name of or Loty e Erony ; Notice G ice of Demand Notice
Notice is hereby given that any person objecting to this application may =
communicate their objection in writing to the Registrar at Central Mr. Chetanbhai Vasantbhai | All that piece and parcel of the immovable property situated at Revenue Survey No. 31.12.2022 21.03.2023 Rs.4,00,560/-
Registration Centre (CRC), Indian Institute of Camorate Affairs (licA), Pat Vadodra 1099 Plot No. 128/G admeasuring plot area 54.91 sqm., Mahavir Nagar b/h Harshad
No. 6.7.8, Sector 5, IMT Manesar, District Gurgaon (Haryana), Pin Code - Mrs. Javshreeben Mill Chal, Ranjit Sagar Road, Jamnagar, Gujarat- 361005 and bounded by:
122050, within twestty one days from the date of publication of this notice, Rajeshbhai Vadodra North: Lagu plot no. 128/F, East: Lagu plot no. 115, West: 6 mir road, South: Lagu
With 3 copy 1o the company at its registered office. =

20002020005085 plot no. 131
Dated this 23" day of March, 2023 Rseem I!Ph:nvizr P eraaa Authorised Officer
Place: Almedabad Dasignated Pariner fice
Jayendra Bhavsar-Designated Partner- DIN: 60027942 _ DIN: 10016400 Date: 24/63/2023 Bandhan Bank Limited,

. . Abmedabad
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OPEN INTERVIEW

Intends 1o recruit the following
Lady teachers for A.Y. 2023-24

= Primary Section

1. Graduate in any discipline with B.Ed.
(Fresher can also attend)

2. Trained {PT) Instructor.

= Secondary/Higher Secondary Section
1. M.Sc. B.Ed. (Physics/ Chemistry/ Biology/ Maths)
2. M.Com. B.Ed. (Accounts/ Commerce)
3. M.A. B.Ed. (English/ Social Science}
4_BCA/MCA (Computer)

The candidate must have studied throughout English

medium can attend interview to be held on
26/03/2023 (Sunday) at 9.00 am.

P.N AMERSEY HIGH SCHOOL

Ward 10/A, Vidhyanagar Opp. IFFCO Colony
Gandhidham (Kuich) Mobile: 9979920013
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